
OGO 
v. 

81c 
NOTARA 

MAENT OF 

NOTARY 
ALL. OER INDIA 

2938 REG. 
EXPIRY DATE 

10/05/30 

nRY RiNDIA 2938 

ERNMENY OF 

NOTARIAL 

* (ALI. 04R IrIDIA NOTARY REC, 2138 EXPARY OATE, 10/05/30 

CHARAN BHATT 

JAIN 
IEDIA 

TARIAL 

WESTERN ZONE BENCH AT PUNE 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

Versus 

ORIGINAL APPLICATION NO. 196 OF 2024 

IN THE MATTER OF 

STATE OF MAHARASHTRA AND OTHERS 

R 

ERDATE, 1005/30 

RESPONDENT NO. 3 

ARY 

..Applicant 

ADDITIONAL AFFIDAVIT IN REPLY ON BEALF OF 

..Respondents 

SAIN 

I Mrs. Swati Balvantrao Deshpande, Age: Adult Occupation: 

Service, currently serving as Deputy Municipal Commissioner 

missioner having office at Vasai Virar City Municipal 
Corporation, Virar (west) do hereby beg to state on solemn 

1. I say and submit that; I am filling this Additional Affidavit in 

Reply to this Original Application filed by the Applicant. I say 

GOVE 

affirmation as under: 
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th
at, 

1 have 

g
o

n
e 

th
ro

u
g

h
 

th
e 

contents 
of 

A
pplication 

an
d

 A
ffidavits 

filed 

by 

th
e 

A
pplicant 

an
d

 

th
e 

records 

available 

ln
 

th
e 

office. 
I am

 

w
ell 

co
n

v
ersan

t 

w
ith 

th
e
 

facts 
of 

th
is 

case a
n

d
 

able 
to

 

depose 

th
e 

sam
e 

on 

oath. 
I crave 

leave 
of 

this H
on'ble 

A
uthority 

to 

file 

additional 

affidavit, 
if 

necessary. 
I 

d
en

y
 

e
a
c
h

 

an
d

 

every 

statem
en

t 

an
d

 

av
erm

en
ts 

m
ade 

by 

th
e A

pplicant 
in 

th
e 

present 

A
pplication 

as 

th
e 

sam
e 

are 

false an
d

 

baseless. 
I deem

ed 
to 

have 

denied 

all 

contentions 
of 

th
is 

A
pplication 

unless 

they 

are 

specifically 

adm
itted 

by 
me 

herein 
after. 

OV. 
NA 

N
O

TA
 

A
L

L
 

O
E

R
 

R
E

G
H

. 
N

O
. 

E
X

PIR
Y

 
D

A
. 

10/05/30 
R

W
M

E
N

T
 

O
 

2. 
I say 

and 

subm
it 

th
at, 

upon 

the 

receipt 
of N

otice 

dated 09/10/2025 
the 

Letter 

dated 

13/ 

10/2025 

Reply 
is 

subm
itted 

to 

M
aharashtra 

Pollution 

Control 

Board, 

regarding 

prosecution 

notice 

for 

non-

com
pliance 

of 

outlet 

param
eters 

at 
30 

M
LD

 

B
olinj STP. 

In
 

the 

said 

Reply 

N
otice 

it is in 

detailed 

explained 

regarding 

the 

m
echanical 

failure 
of the 

C
laritube 

Flocculator 

Bridge M
echanism

 

and 

steps 

being 

undertaken 
for 

rectification. 

H
ereto annexed 

an
d

 

m
arked 

as 

E
X

H
IB

IT
 

"A
" 

is th
e 

copy 
of N

otice 09/10/2025 

and 

EX
H

IB
IT 

"B
 

is the 

copy 
of Reply 

dated 13/10/2025. 

3. It is 

subm
itted 

th
at 

th
e 

T
ender 

is floated 
for 

procurem
ent 

and 
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are 

being 

undertaken 

to
 

installation 
of th

e 

new
 

SS 

B
ridge 

inside 

th
e 

C
laritube 

Flocculator 

B
ridge, 

T
ub 

S
ettler 

M
odules, 

M
odule 

S
upport, 

SS 

S
tructures, 

Flocculator 

Fiber 

Sheets, 

M
BBR 

lateral 

SS 
support, 
sludge 

sum
p lateral 
SS 

piping, 

and 

other 

allied 

w
orks 

for 

the 
30 

M
LD

 

STP. 

The 

repair/ 

replacem
ent 

w
ork 

is 

already 

initiated 
as 

per 

V
vC

M
C

 

procedures. 
A

 

new
 

C
laritube 

Flocculator 

B
ridge 

M
echanisn 

has already 

been 

proposed 

and 

th
e 

tendering 

process 
is underw

ay. 

T
em

porary 
operational 
m

easures 

stabilize 

th
e 

treatm
en

t 

process 

until 

th
e
 

new
 

m
echanism

 
is 

com
m

issioned. 

A
fter 

com
pletion 

of repair, 

installation, 

and 

com
m

issioning 
of 

th
e 

new
 

equipm
ent, 

the 

treated 

sew
age 

will 
be 

m
aintained 

strictly 

w
ithin 

th
e 

prescribed 

discharge 

standards 
as 

per 

consent 

conditions 
of th

e 

M
aharashtra 

Pollution 

C
ontrol 

B
oard 

(M
PC

B
). 

R
egular 

m
onitoring 

w
ill 

be 

carried 

out 
to

 

en
su

re 

INDI 
C

opy 28/11/2025. 

th
e
 

4. 
In

 

the 

light 
of 

above 

subm
issions 

it is
 

m
ost 

respectfully 

continuous 

and 

consistent 

com
pliance. 

U
pon 

com
pletion 

of all 

D
atectification 

w
orks, 

the 

B
olinj 

30 

M
LD 

STP 

will 

operate 

efficiently, 

and 

treated
 

w
ater 

quality 

will 

rem
ain 

w
ithin 

M
PC

B
's 

perm
issible 

lim
its 

at 

all 

tim
es. 

H
ereto 

annexed 

an
d

 

m
arked 

as 

E
xhibit 

«C
" 

is 

of 
Tender 

D
ocum

ent 
dated 
1

9
/ 

1
1

/2
0

2
5

 
and 

prayed 
203



that, 
the 

present 

Original 

A
pplication 

be 

disposed 
of finally. 

Place: 
V

irar D
ate-

1l6.12.2025 

Deponent 

VERIFICATION 

Occupation: 

Service,currently 

serving 
as 

D
eputy 

M
unicipal 

C
om

m
issioner 

hav 

ing 

office 
at 

V
asai 

V
irar 

City 

M
unicipal 

C
orporation, 

V
irar 

W
est 

do 

hereby 

state 

on 

solem
n 

affirm
ation 

that 

w
hatever 

stated 

herein 

I M
rs. 

Sw
ati 

B
alvantrao 

D
eshpande, 

Age: 

A
dult, 

is 

drafted 
as 

per 

my 

) 

Solem
nly 

affirm
ed 

at Virar 

D
eponent 

This 

16th 

day 
of 

BEFORE 
ME 

Advocate 
Shakuntala 

SERIAL 
NO. DATE. 

JAIN 
YTARY 

NAYANB. 
ADVOrA 

AYA 

1 8 DEC 

2025 

hi Road, st. Palghar, 

N
O

T
A

Y
 (C. 
S. 

Road), 
vi.ui: 
5, Vartak 

Ii:.. 

JA
!N

 

Tel. 

(of) 

(0250) 
- 2502859 

A
L

L
 

O
:"

?
 

N
D

IA
 

R
E

G
N

. OF INDI 
9

3
8

 
E

X
P

IR
T

 
L

U
A

E
 

10/05/30 
N

A
E

N
T

 

*G
ovE

R
 

above 
is based 

upon 

th
e 

inform
ation 

derived 

fromn 

the 

official records, 
w

hich 
I believe 
to

 
be 

tru
e
 

an
d

 
correct. 
T

he 

p
resen

t 
reply instructions. 

D
ecem

ber, 
2025 
) 

W
adekar 
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